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       SUPREME COURT OF INDIA
           RECORD OF PROCEEDINGS

CIVIL APPEAL NO(s). 6508 OF 2005

RAMDAS                                  Appellant (s)

             VERSUS

SITABAI & ORS.                             Respondent(s)

Date: 27/04/2009 This Appeal was mentioned today.

CORAM :
    HON’BLE THE CHIEF JUSTICE
    HON’BLE MR. JUSTICE P. SATHASIVAM

For Appellant(s) Mrs. A.H. Desai, Adv.
            For Mr. Venkateswara Rao Anumolu,Adv.

For Respondent(s)      Mr. A.K. Sanghi,Adv. (N.P.)

      UPON hearing counsel the Court made the following
                 ORDER

                 List in the first half of summer vacation.

         (R.K. Dhawan)                       (Pushap Lata Bhardwaj)
            Court Master                          Court Master

           (Mentioning slip is enclosed)


